WESTERN RAILWAY - BHAVNAGAR DIVISION

SUPPLY, INSTALLATION COMMISSIONING
OF SIGNALING MATERIALS
NOTICE INVITING E-TENDER
The Divisional Railway, Manager (S&T),
Western Railway, Bhavnagar invite e-
tenders on behalf of President of India for the
following works. Tender No. 05-2024
Bhavnagar Division: (i) Supply, Installation,
Commissioning of Signaling materials in
connection with Bhavnagar Division:
Replacement of IPS at 6 Stations and IPS
Batteries at 10 Stations. (ii) Bhavnagar
Division: Replacement of old IPS at 9 LC
Gates. (iii) Bhavnagar Division: Provision of
IPS at 11 LC gates.Estimated Cost:
3 1689597.84 (Rs.Sixteen Lakhs Eighty
Nine Thousands Five hundred Ninety Seven
Rupees and Eighty Four Paisa). The bidders
have to apply on line through link i.e.
www.ireps.gov.in only for further detail
please visit web site www.ireps.gov.in. Last
date for on line apply 05/06/2024 up to 15.00

Hrs. BVP0Y
Like us on: I3 facebook.com/WesternRIy
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Notice is given that under the instructions of our client, title of M/s
Spenta Multimedia, a sole proprietorship carried on by Mr. Maneck E Davar
(“Lessee”) having its office at Peninsula Spenta, Mathuradas Mill
Compound, Senapati Bapat Marg, Lower Parel (W), Mumbai 400 013, is
being investigated to the property described in Schedule written below
(“said Property”), who is the lessee of the said Property (owned by MIDC)
and our client has agreed to acquire the said Property from the Lessee.

All persons/entities having any claims, objections, demands or rights
or interest in respect of the said Property and/or any part thereof, by
way of inheritance, allotment, agreement for sale, sale, transfer, share,
mortgage, pledge, charge, lease, lien, license, assignment, tenancy,
gift, exchange, encumbrance, family arrangement/settlement, bequest,
succession, maintenance, easement, trust, possession, decree or order
of any court of law, contracts/agreements/memorandum of
understandings, letter of intent/heads of terms, development rights,
partnership, right of way, lis pendens, reservation, power of attorney,
option, FSI consumption, right of first refusal, pre-emption or any
liability or any commitment or otherwise of whatsoever nature (“Claims”)
are hereby required to make the same known in writing to the undersigned
at their office at 203, Mahindra Chambers, W.T. Patil Marg, Opp Dukes
Factory, Chembur, Mumbai, Maharashtra 400071 and/or 202, Tower
S4, Cybercity, Magarpatta Township, Hadapsar, Pune-411013, along
with copies of necessary supporting documents within 14 (fourteen)
days from the date of publication hereof, failing which it shall be

REPAIRS TO AUDIT DEPARTMENT

Divisional Railway Manager(WA),
Western Railway, 6" floor, Engg. Deptt.,
Mumbai Central, Mumbai - 400008.,
invites E-Tender Notice No.: BCT/24-
25/29 dtd. 09.05.2024. Work and
location: Mumbai Central - Repairs to
Audit department in annex building
Mumbai Central. Approx. cost of
work in Rs.: 24,68,466.99/-. EMD
Rs.: 49,400/-. Date & Time of
submission: Till 31.05.2024,15:00
hrs. Date & Time of opening: on
31.05.2024 at 15:30 hrs. Please visit
our website www.ireps.gov.in to
download the tender document,
Manual offers will not be
considered. 0127
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DEWATERING WORK

Divisional Railway Manager(WA),
Western Railway, 6" floor, Engg. Deptt.,
Mumbai Central, Mumbai - 400008,
invites E-Tender Notice No.: BCT/24-
25/26 dtd. 08.05.2024. Work and
location: Churchgate-Virar section
Dewatering during monsoon 2024
in various suburban section of
Mumbai Division. Approx. cost of
work in Rs.: 1,37,04,720/-. EMD
Rs.: 2,18,500/-. Date & Time of
submission: Till 22.05.2024, 15:00
hrs. Date & Time of opening: on
22.05.2024 at 15:30 hrs. Please visit
our website www.ireps.gov.in to
download the tender document,
corrigendum and further details.
Manual offers will not be

considered. 0118

Tender Notice No. DYCECDD_2024_03
Dy. Chief Engineer (Const.) Daund
Ahmednagar invites open E- tender for the
works: Pre and Post tamping Track
Measurements Survey using Timble Gedo
Vorsys Trolley System Between
Padhegaon-Rahuri, Rahuri-Vambori,
Akolner-Nimbalk, Puntamba-
Kanhegaon, Visapur-Sarola, Daund-
Kashti including Chord line & Manmad
Entry arrangement in connection with
Daund-Manmad Doubling Project.
Approx. Cost (Rs.): Rs. 48,10,761.28/- Bid
Security in Rs. 96,200/- Completion
Period: 12 Months Including Monsoon.
Validity of Offer : 60 days from the date
opening of tender. Uploading Tender
Forms: up to 15.00 hrs on 03.06.2024.
Date of tender opening: At any time after
15.00 hrs on 03.06.2024. For details visit
website www.ireps.gov.in

SUN Dy. CE (Const.) Daund Ahmednagar

VARIOUS WORK
Divisional Railway Manager(WA),
Western Railway, 6" floor, Engg. Deptt.,
Mumbai Central, Mumbai - 400008,
invites E-Tender Notice No.: BCT/24-
25/28 dtd. 08.05.2024. Work and
location: Virar - Joravasan Section:
Vaitarna - Underwater inspection by
ROV and bathymetry survey of river
bed of Bridges 92 & 93 between
Vaitarna-Saphale station under
ADEN-Dadar & Underwater
inspection by ROV at Bridge no 228,
264 and 313 under ADEN-Valsad
section in Mumbai Division. Approx.
cost of work in Rs.: 30,26,992.37/-.
EMD Rs.: 60,500/-. Date & Time of
submission: Till 04.06.2024, 15:00
hrs. Date & Time of opening: on
04.06.2024 at 15:30 hrs. For further
details Please visit Western Railway
website www.ireps.gov.in 0119

VARIOUS ENGINEERING WORKS
Divisional Railway Manager(WA),
Western Railway, 6" floor, Engg. Deptt.,
Mumbai Central, Mumbai - 400008.,
invites E-Tender Notice No.: BCT/24-
25/30 dtd. 09.05.2024. Work and
location: Joravasan-Ukai Songadh
Section: Execution of Welding of
60kg/60EI-R260 rails and 60Kg 90
UTS in-situ with single shot crucible
fitted and Supply of Welding portion
60kg/60EI-R260, 60kg 90UTS in
connection of sanctioned track
works under jurisdiction of Sr.
Divisional Engineer (Central),
Mumbai Central section. Approx.
cost of work in Rs.: 1,01,35,301.95/-.
EMD Rs.: 2,00,700/-. Date & Time of
submission: Till 04.06.2024, 15:00
hrs. Date & Time of opening: on
04.06.2024 at 15:30 hrs. Please visit
our website www.ireps.gov.in to

deemed that the claimant(s) has / have relinquished such Claims and/

Like us on : [Afacebook.com/WesternRl! or waived the right to such Claims and the Lessee shall be free to deal
Ka rnata ka Bank Ltd E-AUGTION download the tender document,| |\yith “assign and transfer the said Property to our client.
Your Family Bank Across India » A QTEED T T AW Man.ual offers will not be SCHEDULE
Head Office, Mangaluru-575 002 CIN : L85110KA1924PLC001128 PUBLIC NOTICE OF SALE EASTERN RAILWAY JEICCE 0124 (Description of the said Property) ,
‘Asset Recovery Management Branch, 2nd Floor, ‘E' Block, The Metropolitan Phone: 022-35008017/35128482/35082558 _ E-Mail: mumbaiarm@ktkbank.com Abridged Tender Notice GeM Bid | IALACIIA £ (i I (EEILITN [MIDC leasehold land bearing sub plot no. 15, 16 and 21/1 admeasuring
! ’ ! . H Website: K kabank CIN: L85110KA1924PLC001128 9,790 square meters situated in Ambernath Industrial Area within the
Plot No.C-26 & C-27, Bandra Kurla Complex, Bandra (East), Mumbai - 400051 ebsite: www.karnatakabank.com 1 L85 L No.: GEM/2024/B/4924028, Dated: village limits of Morivali and Chikholi, Tal. and Registration Sub-District
SALE NOTICE OF IMMOVABLE PROPERTIES ON 29.05.2024 08.05.2024. Tender Notice for e- PUBLIC NOTICE Ambernath, District and Registration District Thane, outside the
E-Auction Sale Notice for Sale of Inmovable Propertylies under the Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 - TO WHOMSOEVER IT MAY CONCERN | |municipal limits in rural area together with building and structure standing
read with proviso to Rule 8 (6) and 9 (1) of the Security Interest (Enforcement) Rules, 2002 tender through GeM Portal invited Public at large, Buyers, Lenders, Banks & thereon admeasuring about 6171.359 square meters.
Notice is hereby given to the public in general and in particular to the Borrower (s) and Guarantor (s) that the below described immovable properties mortgaged to the by Dy. Chief Electrical Engineer, | |Financials Institutions are hereby informed| [Pated this 11th day of May, 2024 . Sd/-
Secured Creditor, the possession of which has been taken by the Authorised Officer (details of physical/symbolic is mentioned below), will be sold on “As is where is”, Eastern Railway Workshop, | |that the sale & allotment agreements of A dvosc'gt‘éa_"Hli(magggﬁ
“As is what is”, and “Whatever there is” basis on 29.05.2024 at the below mentioned timings for recovery of dues with further interest and cost thereon due to the Kanchrapara, Pin-743145, 24-North | [2ungalow in Golden Beach & Golden 9
Karnataka Bank Ltd para, ’ Acres Bungalow schemes located at Ruia
) . " . . . . Parganas, West Bengal for th Park Juhu on Plot bearing S. No. 44 Hissa
The details are as under: Reserve Price and Earnest Money Deposits details are as under and the Earnest Money Deposit shall be deposited on or before 28.05.2024 at 4.00 f i gal as k(-as‘;r 2 gi‘ ? G I: No. 1(P) & 2(P) CTS no.g72— A and Palm FORM G
pm through online payment to the Account (details of which are mentioned below). B",;"L‘”Q véoénh/23';4j|;/4°£4o:3 Spring Bungalows Scheme Opp Chandan INVITATION FOR EXPRESSION OF INTEREST FOR
i/ Branchl  Name & Address of th Balance O/ Reserve Price (Rs.)| Auction Time | petails for Remitting e o mETE 924028 | [ocn jSrinimperstisetiuab] CARD PRO SOLUTIONS PRIVATE LIMITED WAS DOING PRINTING
NO. N ame ress o e a _an;e Description of the Property Earnest Money Incremental EMD Account Descrlptlon. FaC”lty Management money or sell their bungalows today as it will OF VARIOUS CARDS AT NAVI MUMBAI MAHARASTHRA
ame |  Borrowers/Guarantors LSS Deposit (EMD) Rs. |Value of the Bid| No. / IFSC Code Service— Outcome Based. Tender [ |be a criminal offence to give wrong| | (Under Regulation 36A (1) of the Insolvency and Bankruptcy Board of India
- - ) . i i i Insolvency Resolution Process for Corporate Persons) Regulations, 2016
i. | (1) Mis Sankalp Structures Rs.65,07,693.85 (Rupees |Item No.1] : Already Equitable Mortgage by wa . From Value: T 45,50,428. Date & time of | |impression thatthey have clear title. Banks & (
1 Murmbal Llpresented by its Proprietor: M. Sixty Five Lakhé Ser\’/en of Deposi]t of 0rigi¥|al Title deeds ogf r%sid)éntig; RIS. 1|’1(12"24,'|9Dogl 11.20 AM RTGS Account R f tender: 18.05.2024 at Lenders should recall their loans if they want RELEVANT PARTICULARS
Andheti [t Shantaram Kadam Thousand Six Hundred |flat property bearing Flat No.B-106, (Including TDS) - number opening of tender: 18.05. at| ltoavoid Litigation as even the cheque issued| [1.TName of the Corporate Debtor |CARD PRO SOLUTIONS PRIVATE LIMITED
Branch | Addressed at: Fiat No.601, Ajmera B| pre T},'}"":egr'l‘ld)"ia'esa :gu'“a‘ij”;:l"%e‘gi"r;giog'rii‘:ﬁ:’b;'l‘yi‘n;fmz;‘j; Rs. 11.22 400)- |t 1140 AM 10913500200004101 17.30 hrs. Contract Period: 02 (two) gy Goléign tBea,Ch Ct?oh-,op- Sdoczéef.ty Ltd| | | along with PAN/CIN/LLP No. | CIN: U22219MH1988PTC049003 | PAN: AACCK7177H
~ Wing, Royal Sands Link Road, S) o 272270643 |25 *Adimaya Ambadevi CHS Lid", Amba Niwas, o Rs. 10,000 | Kamataka Bank years. The tender document and | |Tpig entire. Igr[)nrgsem 21 10,000 Slgu;?iss' & |Address of the registered office . |Regd. Office: Unit No-135, st Floor, AToZindl
Behind Infiniti Mall, Andheri (W), (Rupees Twenty Seven fia:a?";g‘a?fn b » Swaml Samarth Ltd, Mumbai- other details can be obtained from 2olden&B§afh aé 5000 Sq8 6ydss G%Idevn R Estaiecgfg:rfopiifet Mumbai, Maharashira (Not Active)
Mumbai - 400053 Lakhs Twenty Two - { - - i . A cres alm Springs 5861Sq yds is| | > Of website WWW. n__ i i
(z;"Mnrasl,andesh Shantaram Kadam | 1housand Seven Hundred :‘u;u:éedsu‘wey 'Nﬁﬁlf{li bé?g'"ﬁoz?,‘;’"\',?..:g";f Andheri Branch the website: GeM portal. The b"fd'”g available for Redevelopment. 4. | Details of place where majority | TTC MIDC Industrial Area, Mahape, Navi Mumbai,
) Mrs. Sakhi Sandesh Kadam Both Fort1¥hF|vegn|d P_als%Forty Amboli Taluka Andheri Boundaries of Property: Branch, for the tender is to be submitted '55“3?('” ”sb“tc '“te“fft of fixed assets are located Maharashtra. Mainly Company Has Only
are addressed at: BI04, Amba 26,23.460.00 ﬂL'dir PSOD E‘f“(lg': ';;Zd :l')I'LOkh;nmall)a CR°'"F(’,'$XMH ADA IFSC Code - e-tendering through GeM portal on : SI\: 3w;er¥ Printing Machinaries
; ) . . [Aic No. 0917000600031201| st by: Model Town, North by: Road to KARB0000091 above website. Manual offers are Oweners & Developers| |5.| Installed capacity of main NA.
Niwas, Lokhandwala Road, Andherl | 1ong with future interest (-oiont. South by: Model Town - Manu M.No. 9820154713 & 9920154714] | | products/ services
West, Mumbai - 400053 from 01.05.2024 and Rs. (Item No: 2 Already Equitable Mortgage by way| Re 80 00 000/~ From not allowed against this tender and 6. | Quantity & value of main products/ | Company not acive since 2019,
9%283&373321;5&%'6 (ﬁ/c of Deposit of Original Title deeds of residential (Including TDS) |  11.40 AM any manual offer if received shall m services sold in last financial year
(1) Mr. Sandesh Shantaram Kadam along with future interest |f1at property bearing Flat No.B-601, to 12.00 AM not be accepted and will be ]:I El | El | 7.| Number of employees/ workmen | NIL
9 M. Saknhi Sandesh Kadam Both from 01.05.2024, plus |admeasuring 250 sq. ft. super built up area Rs. 8,00,000/- summarily rejected. 8.| Further details including last available |Data can !)e sought vide email
@) ;Sd al ; :n BeI:M : abm o costs due situated on the Sixth Floor in the building known Rs. 10,000/- (MISC-47/2024-25) 3.""313" f|?amnc|a| Statﬁmtem? (Wlt(;]'tSChedlfles)t ;ard’rr?c"g@}f/ah?o'crm from
are addressed at: , Amba P ] . . of two years, lists of creditors, relevant| Resolution Professional.
b) Rs. 37,84,948.42 . - essic
Niwas, Lokhandwala Road, Andheri (R[}pees Thirty Seven as " Royal Sands FO operative Ho,us'"g,s,oc'ety Possession Date/ Type of Tender Notices are also available at website: . dates for subsequent events of the  |Balance sheet filed in ROC
West, Mumbai - 400053, Lakhs Eighty Four Itd”, Off. New Link Road, Behind Citi Mall, Possession :- Symbolic www.er.indianrailways.gov.in/www.ireps.gov.in 6l TG \g process are available at: upto 31/03/2019 only.
(3) M. Shantaram Shripat Kadam T';°‘l‘tsag.d I’;‘t'“eg“","f”ed Andheri (W), Mumbai-400053 situated on N. A. ) Follow us at: Ed@EasternRailway| === = M;*x 9. | Eligibility for resolution applicants CATEGORY BASIS
od ot | For Tus Oty e e, |'an bearing Survey No.61, CTS No.621,Village- | Possession Taken on 08.11.2023 - o under section 25(2)(h) of the Firmiprivate Limited | Minimum net worth of Rs. 3
addressed at: Block No. A565, Room | Forty Two Only) ie.Re. |0 o andheri @) easternrailwayheadquarter www.navshakti.co.in Code is available at gompany;ﬁ’itgilc bLirémed Crore as on T31/03/202;1 gnds
No.687, Ward No.41, Gajanan Nagar | “No 0917001600758801 ) . ompany/ LLP/body | a minimum Tumover of Rs.
Road, Venus Talkies, Ulhasnagar - | along with future interest Bou"d:"r'es Ofp_mpe,rty' Corporate Crores) as on 31/03/2024
421004 from 20.04.2024, and Rs, | Eastby: NalaDiversion Individuall HUF/ Body | Aminimum net worth of
15,98,355.86 under OD Alc| West by: Block 'K’ of the said layout 5 of individuals/ AOP Rs. 5 Cr as on 31/03/2024
am-g 03’%02&1'222':::&1st North by: partly by Block M and partly by BlockL E-Procurement Tender Notice No.: 02/2024-25 _ dt. 08.05.2024 Financial Insiution/ | Minimum Asset under
from 01.05.2024 plus | South by: Block F' ofthe said layout E-Procurement Tender Notice funds/PE investor/NBFC/| Management (AUM) of
costs due - On behalf of the President of India, Deputy Chief Material Manager, General Ty ottger appltlca:t Est go Crda? Og 31](/23/%853
Mulund |(1) Mr. Jeevan Vishnu Khatri Slo Mr.| Rs521,713.91 (R i . rom Store Depot, North Central Railway, Kanpur, invites the E-Procurement tender sset Reconstruction et Owned fund Of Rs.
o R Rem s e o O [ i || e S i
g Pty ! ’ i ! For All Must provide EMD of Rs. 50,000/
Hopet |25 1and2residingat RoomNo.21, I_*l‘]?r“’:::: :;"’;:'I‘s:‘ng AdWing of bilding known as “R K Heights”, on| R 70.400/- t012:40 |5203500200004101| [ Tender No.: 53245337] Qty.: 01 NOS | Tender Opening date : 11.06.2024 o wibou st (refﬁﬂd:b\e i plan
umbal Ala,]m pash Petr%l ‘Pump, oBha,ndeup One Only) in PSTLAlc |the land bearing S.No.69, Hissa No.7 at village R Rs. 10.000/- Karnataka Bank Brief Description : Main Transformer for 3-Phase MEDHA make or Equivalent. not approved by COC |/ adjustable
Branch ‘gﬁzt{aylé";ﬁgi&tor‘)usﬁ;:dsﬁ) I,IJII: Nofg%io%ggo?u‘to: 3S | alher, Tal Bhiwandi Dist. Thane-421302 — Ltd, Mulund (W), Note : The complete information of above E-Procurement is available on IREPS g‘laﬁr:“asl ;eps;rlou‘}'gg)l’lan figure if
; ding at:| CEoEuat plus Tture Possession Date/ Type of Mumbai Branch websitei.e. https://www.ireps.gov.in/
cosl e Sl et o) et and ot o possession - Symvalc | " EeC Coce P e 526124 0) | 1 st o st oo | 2605202
Gandhi Nagar, Mulund Goregaon Link e Possession Taken on 30.12.2020 KARB0000520 (] North central railways @ www.ncr.indianrailways.gov.in @ @northcentralrailway [*:] @ CPRONCR of interest
Road, Bhandup West, Mumbai-400078 11.| Date of issue of provisional list of |05/06/2024
i i identi from rospective resolution applicants
SOUTHERN RAILWAY
Branch  |Gulai (Parinr) and b) Wy, Mahesh| _ Lokt B-903, ring 444 Sq. Ft, ' ' number E-TENDER NOTICE FOR THE SUPPLY OF STORES NO E-09/2024 objections fo provisional list
nandk“l\sh?gSh?‘rma (Palcltnerrl),at: Shog ousand Four Hundred | on the Sth Floor in the Building known as Rs.7,77,500/- to 11.20 AM £123500200004101 The following e-Tenders are published in IREPS website. Firms are requested to 13| Date of issue of final list of 12/06/2024
C:n.mou-nd Neaflg(r:ity Malt Vikhoyi| - Ninety Four and Paisa | “PUSHPANJALI RESIDENCY”, constructed on Rs. 10.000/- Login to http://lwww.ireps.gov.in-login>E.Tender-goods & services (new) and prospective resolution applicants
West, Mumiaai—400058, 2) Mrs. Jagruti Ninety One Only] i.e. Rs. | the N.A. Land bearing Old Survey No.68, Hissa — Karnataka Bank quote against these tenders. Manual quotations will not be entertained for these 14, Date of issue of information 17106/2024
.(J;aglmohan G;Iatli( Dio gr.lJagmglllng 4396,618.61in ODA/C | No.A(pt), New Survey No.96, Hissa Not, Old| ~ Possession Date/ Typeof | . .0 tenders. Closing time for all tenders 14:30 hours. memorandum, evaluation matrix
ulati, at: Parksite Colony, i ion : i d h and request for resolution plan to
Building No.24, R No. 1, Vikhroli alﬁ:::;:: (:S:L?io;zt:?:st Survey No.67, Hissa No.2, New Survey No.97, R P°sses?_'°k"' Ph?ﬁ':?'zon IFSC Code ~b | Tender No Description DUE DATE| QUANTITY rospeAive resolion sppicants
umbai- , Hissa No.2, Old S No.68, Hissa No.1-D, i A1, o
3) i Mahesh Nanddshor Sharma Sio| from 01.05.2024 and | yeu s o v, o S| o aenon 1. | 03245609 | COMBINATION SEJ 60KG/52KG | 17/05/2024] 10000 SET | |'|L2St date for submission of 1710712024
Mr. Nandakishore, at: B-903, Phase 2, .y New Survey No.96, Hissa No.1/7, Old Survey - KARB0000512 : : resolution plans
Pushpanjali Residency, Opp. Bank of| RS-13,66,724.49 under | N 68, Hissa No.1-D, New Survey No.96, Hissa RUBBER PAD MADE OF 3718.00 16.| Process email id to submit EOl | cardprocirp@yahoo.com
Maharashira, Ovala, Ghodbunder RD, PSTL Alc No.1,situated at Village Ovale, Taluk & District 2 | 1240419 | poLYCHLOROPRENE 17105720241 "R
Thane- 400605 and 4) Mrs. Rakhil \o 5192001800019501 -y SIHaTe ge Ovale, Tau . Sd/-
Mahesh Wio Mr. Mahesh Nandkishor| e 4 Thane, within the Registration District and Sub- 3. | 11230154 | MACHINED ROTOR SUITABLE FOR| 51 /020004 | 68.00 NOS Blate ._1’\?.05§0|ﬁ4 Prabhijit Singh Soni
gl;;\rnrea),( aé: BF-Rs‘I;L%S,TE;,e_Bng\gg;i along with future interest | ;e ict of Thane and within the limits of Thane 25 KW KEL ace: New Delni Resolution Professional (RP) for Card Pro Solutions Pvt Ltd
Nod 8 4 are aleo addressed at)| _ Tom 10.042024and |y, ool Corporation. Boundaries of Property: o | 26042357 |BEARING BRACKET ASSEMBLY |, oo [ oo | |Regn No.: IBBIIPA-003/IP-NOOST7-C01/2017-2018/10143 | AFA Valid upto: 12/11/2024
19/1503, Lodha Amara, Kolshet Road,| RS-8:46,151.81underOD | .. by: Open Space, West by: Garden, ) (CE) ) Address: GG1/144/C, Ill Floor, Vikas Puri, Near PVR, New Delhi-18
Thane (West) — 400607, AND (1l) (1) Mr.| Alc No.5127000100014801 i
Mahesh Nandkishor Sharma So Mr o "l oL | North by:Aproach Road, 5. | 26241723 |RTV L SN ELESTOMER | 57)05/2024 | 17005.00 kG
uamdak'ishso':Sharmsv 7nd ’i) Mﬁ' IEakILi fr:lm 01.05.2024 plus South by: Residential Bungalows FORMA
ahesh Sharma W/o Mr. Mahes 05 6. | 26242606 |IMPULSE PROBE SENSOR 27/05/2024| 79.00 NOS
Nandkishor Sharma, Both are residing costs due PUBLIC ANNOUNCEMENT
at: B/903, Phase 2, Pushpanjali 7. | 26245000 |LER BASED HEADLIGHT | 50050004 | 3 ITEMS (Under Regulation 6 of the Insolvency and Bankruptcy Board of India
Residency, Opp. Bank of Maharashtra ) ASSEMBLY i i
Ovala Gyﬁodbunder Road. Thana. (Insolvency Resolution Process for Corporate Persons) Regulations, 2016)
400605 and Both are also aadressed 8. | 04240616A AUXILIARY RESERVOIR 200 28/05/2024 | 573.00 NOS FOR THE ATTENTION OF THE CREDITORS OF
at: 19/1503, Lodha Amara, Kolshet ' LITRES : M/S. CELEBRITA MEDIAHOUSE PRIVATE LIMITED
T;an‘:}Tha:e("‘l’(es‘)‘c“°0607' e — e 9. | 26242070 |END COVER (GEAR WHEEL END) | 29/05/2024 | 326.00 NOS RELEVANT PARTICULARS
Thane s. Ajinkya Constructions, s.1,36,01,517. that part and parcel of Industrial Unit No.104, . ccount
4 Branch iﬁﬁ;ﬁeg‘g’ozy A‘j’d;’s‘;gﬁe;fre'g; (s",“'?_e‘:(shoge CEIP':e Thi”g gdme?s‘gi\',‘v%’ 45 -sqi'ﬁ"'ﬁ c.féPeti"*a’ on theﬂm Rs.65,00,000.00 12'?3""' number 10.] 02245183 | ADALIMUMAB INJ 40 MG PFS 31/05/2024| 793.00 NOS 1 | Name of corporate debtor Celebrita Mediahouse Private Limited
3 . , | Six Lakhs One Thousan oor, in ing, in the building known as “New - "
Meridian Hiranandani Meadows, Near | Five Hundred Seventeen |Rajshree Indﬂstrial premisgs Co-operative | Rs.6,50,000.00 | 12:20 pm 7703500200004101 T1.] 26241568 |C2W RELAY VALVE WITH BRACKE |03/06/2024| 87.00 NOS 2 | Date of incorporation of corporate debtor | 27.11.2018
o o tane ol |~ and Paisa Twenty Six | Society Ltd.", situated at Rajshree Industria KarnatakaBank | ) | g9434g4 |MODIFIED RUBBER SEAL FOR ROOF| 55 06/5054 | 13198.00 3 | Authority under which corporate Registrar of Companies - Mumbai
Bhagw‘anrao Sk ) e Bhart Only) under PSOD Alc gon:iplg)':,.tNlaremHa SI"((‘ M!|I'I|f Comvsm_lrr:‘d, G.% Rs. 10,000/ Ltd, '!'hane JOINT MTRS debtoris incorporated / registered
Ankish Gore Wio i Ankush B, Gors | Vo 7070000000700t a5 | Lo, Eacet et e onring Gut| _ Possession Datel Type of | umbai Branch 13.| 04240089 |SET _OF 35 MM NON-ASBESTOS|3,56/0054 | 17382.00 4 | Corporate Identity No. / Limited Liability | U22300MH2018PTC317478
No. 2 & 3 are addressed at: 602, ‘}[‘,Jﬁ'eo?,;fgfeif ::‘r;gc\zlstp Nl:46mgulrsve;°“§ Z‘ffamﬁé' &a:';'ismﬁf :)Ifn‘?ha:e IFSC Code - ' BASED ORGANIC BRAKE PAD NOS Iderijtiﬂcation No yof cérporate debtor ! “
idian Hi i R A < P ion :- Physical :
Meridian Hiranandani Meadows Near| ™ from 01.06.2022 | inRegistration Sub Districtof Thane ossession - Fhysica KARB0000770 14.| 04243453 [STAINLESS STEEL BATTERY BOX |03/06/2024| 30.00 NOS . . -
okpuram, Manpada, Thane W) Possession Taken on 06.06.2023 5 | Address of the registered office and Manek Mahal, 6th Floor, 90 Veer Nariman
Powal ; - - Re3TTI6TA0IR AN that part and T of Flal No.301 15.| 04240615 |BRAKE HEAD WITH LOCKING|q3/06/2004| 1992 PAIR principal offce (if any) of corporate debtor| Road, Churchgate, Mumbai City,
5 (1) Mr. Ganesh Vishnu Salvi Sio Mr. Rs.37,77,674.10 [Rupees at part and parcel of Flat No.801, | po 4 08 00.000/- from RTGS Account ARRANGEMENT LH & RH Mumbai, Maharashtra, India, 400020
Vishnu Salvi; Thirty Seven Lakhs admeasuring 880 sqft. Carpet area, 8th Floor, 'C" Lt 12.40 PM number ALUMINIUM CHEQUERED/TREAD - - . ——
Branch (2) Mrs, Siddhi Ganesh Salvi Wio Mr Seventy Seven Thousand Wing, Celebrations constructed on Plot No.23, | Rs. 10.80.000/-| to 01.00 PM |5123500200004101 16. | 90236953A SHEET 03/06/2024 | 9508.20 KG 6 | Insolvency commencement date in May 9, 2024 NCLT, Mumbai Bench
Ganesh Vishnu Salvi, 32‘,,2";';‘?;2‘#3,‘;‘“(‘;‘,?.‘,‘,’] FoU" ! Sector 6, Airol, Navi Mumbai Taluka, District | " " , Karnataka Bank respect of corporate deblor passed Order dated May 8, 2024
Both are addressed at: Flat No.801,| Rs.7,81,543.00 under TL Thane, Navi Mumbai Municipal Rs. 10,000~ | Ltd, Powai 17.| 78236814 ‘éf‘ ARKGWE EMERGENCY  BATTERY | 30612024 | 32.00 NOS g;(:r?t)éligf/’gimﬁgi% %fdeesrsirgﬁ:;vgg
! Alc No. 5127001600030901 ; . - Branch, IFSC
ﬁi':b'i:'a‘:l'i‘smcuHI:é;'°;'i‘r‘;|2i3'Tshe:;:' along with future interest g:;’e’:;a\t’:::ﬁ:;z a'::’Mt’:';?ng:igG:e’:; Possession Date/ Type of Code - 18.| 02245098 | DICLOFENAC GEL 30 G TUBE 04/06/2024 | 145010 NOS May 9, 2024,
400708 T 2098131 10 umder 1L A | Salvi. Boundaries o Property: East by: Open Possession :- KARB0000512 19.| 04240137 |BOGIE FRAME ASSEMBLY 04/06/2024| 33.00 NOS 7| Estimated date of closure of November 5, 2024 180 days from
. . . i i insolvency resolution process h f fCIRPi.e.
alr::: ;m:(f):ﬁ?roeox]:::?:st Space, Westby: Passage, North by FlatNo.02, Symbolic Possession 20, | 44241213 |WEAR PLATE FOR YOKE PIN|)\oeo0olacen 00 NOS Y p the date of commencement of CIRP i.e
South by: Lift. SUPPORT May 9, 2024.
from 01.05.2024 plus i} Taken on 16.06.2023
costs due 21.| 04240884 |STEEL LITTER BIN 04/06/2024| 11817.00 8 | Name and registration number of the | Truue IPE Private Limited
Navi |(1)Mr.Chandan Kumar Suresh Prasad| Aggregate amount of | Already Equitable Mortgage by way of Depositof| p< 49 2 01.20 PM RTGS Account NOS insolvency professional acting IBBI/IPE-0151/IPA-1/2023-24/50052
6 Sah S/o Mr. Suresh Prasad Sah, (2) Mr.| being Rs.30,18,674.50 . o . s. 49,26,000.00 : 22.| 04240892 |BALANCED DRAFT GEAR 05/06/2024 | 44.00 NOS as interim resolution professional AFA Valid Till 30/06/2025
Mumbai Ga an S h Prasad Sah él M R 9 Th', ,L kh Title deeds of Residential Flat No.303, Third to number . 5 -
S a3y | e T otand Six | Floor,'C*Building, admeasuring about 1030 Sq Rs, 4,02,600,00| 0140 PM [5173500200004101 | 25.| 76237008 |5 KVA INVERTER 05/06/2024| 8.00 NOS 9| Address and e-mail of the interim | D-501, Ganesh Meridian, Opp. High
"$8aWO |5\ reshwari Chandan Kumar Sah Wio| - Hundred Seventy Four | Ft,Built-Uparea of Adarsh Park Co-op. Hsg. Soc. » Karnataka Bank | [24 | 02245232 |MEROPENEM INJ 1 G VIAL 06/06/20247930.00 NOS resolution professional, as Court, S. G. Road, Ahmedabad -
ods |Mr. Chandan Kumar Suresh Prasad| and Paisa Fifty Only)in | . o " Rs. 10,000/~ | Ltd, Navi Mumbai- registered with the Board 380060.
Sah, Al are addressed at: H. No.497, Term Loan Alc ., Survey No.32/1, 33, 36/1, 3613, 37, 38, 39, Do Data Tyoaof Seawoods 25.| 78245377 |FLEXIBLE POLY VINYL CHLORIDE |06/06/2024 | 200.00 NOS Email : cirp.cmpl@gmail.com,
N3 For ¢ Wi oGOt s a8 15 oz, 2507 8 3517 o ikl PoSvetn DA et | SSVOME | 1 e s on e [oioaoae ]| 500567 i mimmean
421308 ' ' interest and costs from | o andh District Thane Symbolic Possession Code - 27 | 02245253 | LEVETIRAGETAM 500 MG 07/06/2004| 30263000 10| Address and e-mail to be used for D-501, Ganesh Meridian, Opp. High
17.04.2024. Taken on 10.11.2023 KARB0000517 : NOS correspondence with the interim Court, S. G. Road, Ahmedabad -
i i i it of ti resolution professional 380060.
7 Navi [(1) Mrs. Kashish Ameet Chhoda W/o l»i\qgrega!‘e‘samjo;ﬂtgo; Equitable Mortgage by way of deposit of t.ltle Rs. 51.00 Lakhs| 01.00 PM RTGS Account 28. | 11240015A | WELDING CABLE HOFR 07/06/2024 8800.00 p Email : cirp.cmpl@gmail.com
Mumbai- | Mr-Ameet Suresh Chhoda and (Rue:;g Fz}t Bt Lakhs| ¢4 of Flat No.601, ing to number MTRS jain cp@yahoo.com )
" |2 M. Ameet Suresh Chihoda S1o Mr. Forty Five Thousand Five | 24484 sa mirs Carpet area plus 7.00 sq mirs off Rs_ 5,10 Lakhs | 01.20PM  [6383500200004101| |, o[ -~ " "IMETFORMIN EXTENDED RELEASE| ;o - 113106960.00 _ . jain_cpeyanoo.c
Karanjade Suresh Pokardas Chhoda, Hundred Eleven and paisa| Enclosed Balcony Area plus 2.25 sq mtrs of C B Rs. 10,000/ Karnataka Bank ) 500 MG NOS 11| Last date for submission of claims 23 May, 2024 ie., 14 days from
. Ninety Eight Only),in Term| Area, on the 6th floor, in the building known as s. 10,000/- |Ltd, Navi Mumbai- appointment date of CIRP order
Both are addressed at: Flat No.703, g ) g s " ISOLATING COCK OLP TYPE WITH -
Satyam Aura, Plot No.89, Sector 17, No.638758$20%c02301 as | ‘Satyam Aura, being constructed on Plotl  possession Date/ Type of Karanjade 30.| 04240692 |\ e\t oL E 10/06/20246247.00 NOS received on May 9, 2024.
Ulwe, Taluka Panvel, District Raigad-| o 15.04.2024 plus future | No-379, lying and situated at Sector 17, Ulwe, Possession :- Branch, IFSC MANUFACTURE AND SUPPLY OF |, 0., 2000000.00 12| Classes of creditors, if any, under | Not applicable at present
#0206 intereﬁtsagfzcoozs:s from | Taluka Panvel, DistrictRaigad. Symbolic Possession KARCBOO(:)TJ(-)&S 31.] 03245610 |} ,514'viISCOUS NYLON-6 10/06/2024| ="\ 55 clause (b) of sub-section (6A) of
-04.2024. Taken on 03.11.2023 5 | 02245152 |CALCIUM CARBONATE 1250 MG|, | 5613370.00 section 21, ascertained by the
g | Mulund (1) Mr. Ranganath R Prabhu S/o Mr. tfgg;eggtgzag!so;g; g; All that part and parcel of Residential Fiat| pe 5670,000.00| 01.40pm | RTGS Account 32.| 02245152 | \\D CHOLECALCIFEROL 250 0/06/20: NOS interim resolution professional
Ramachandra G Prabhu (2) Mrs. 609,909+ No.101, admeasuring 420 Sq.ft built up area, on to number 13| Names of Insolvency Professionals | Not licable at t
Branch Rupees Fifty Two Lakhs N X | L SUPPLY AND APPLICATION OF Y ot applicable at presen
Rutuja R Prabhu W/o Mr. Ranganath R I(=ift\7Five Th%usand Nine tohe first floor in A wing of the building Iénowncas Rs.5,67,000.00| 02.00 pm 5%(0350(:2]200;)41](()1 33.| 78236378A | | 7| GRAFEITI COATING 10/06/2024 | 900.00 SET identified fo act as Authorised
Prabhu Both are residing at Ojas| Hundred Sixty Nine and | Ojas Apartment society known as Ojas Co- arnataka Ban Representative of creditors in a class
Apartment, Flat No.101, A Wing, Plot Paisa Fift_lyLTAwlo Only) in | operative Housing Society Limited, constructed Rs. 10,000/- Ltd, Mulund 34.| 44240598 |POH KIT FOR DISTRIBUTOR VALVE | 11/06/2024 | 576.00 SET (Three names for each class)
’ o ’ c ; ; - .| 04240130 |EMERGENCY WINDOW ASSEMBLY | 11/06/2024 | 259.00 N s P —
No. E2, Sector 20, Airoli, Navi Mumbai| No.5207001600033101 as | °" 'and bearing Plot No. E -2, in Gaothan|  pogsession Date/ Type of Branch, IFSC 95.] 04240130 CGENC OWASS 06/2024 | 259.00 NOS 14| (a) Relevant Forms and i) Weblink : www.ibbi.gov.inhomeldownloads
400708, on 16.02.2024 plus future | EXpansion Scheme, Sector No.20, Airoli, Tal & Possession :- KARCBOde - ) 36.| 04240140 |SET OF IC DOOR 11/06/2024 | 95.00 SET i) Physical Address: same as mentioned
interest and costs from .| Dist.Thane, NaviMumbai 5%1‘22';%%:51513;3'&" 0000520 37.| 44241020 [305MM BORE AIR CYLINDE 11/06/2024 | 300.00 NOS in point 10 and
.02, 1. iii) Email IRP at : cirp.cmpl@gmail.com,
Mulund |(1) Mis Shukla Earth Movers _Rep. by|Rs.2,26,56,975.97 (Rupees | All that part and parcel of ial pi Rs. 260.00.000.00 02.00pm | RTGSAccount 38.| 15240123 |PVC INSULATED CABLE 12/06/2024| 4705690 (b) Details of authorized jain_cp@yahoo.com
9 its proprietor Mr. Akhilesh Kumar R| Two Crore Twenty Six : S. £,00,00, ' ) S . . f bsi . f
Branch |Shukla at: C/33, Basement, ' Wing fty Six Thousand | o e oarnd 251 Samirs carper sred fo number 39.| 44241055 | DISTRIBUTOR VALVE 14/06/2024 | 120.00 NOS representatives are available at : | ) EOSIe a1 W.-pe.com
Solaris | P.remis’es, Opp. L&T Gate No. Lak_hs Fifty Six Thousand | (which is inclusive of open terrace), on the first Rs.26,00,000.00{ 02.20 pm |5203500200004101 : : Not Applicable
6, Sakivihar Road, Tunga, Mumbai ';'I": :::‘;:::;‘i’::tty floor, A Wing n the building known as Shankar Re. 10,0001 Karnataka Bank 40.| 02245092 Y|1T5A,'\\/|MGN B1-10 MG, B6 - 3 MG, B12| 1, 15/5004 975,1‘501 SO'OO Notice is hereby given that the National Company Law Tribunal has ordered the
g?}?j?({:,s(lﬁ) Ml\llllrr- Rl:l:':u:_easkhhalf]urannadré‘\; Sovon Only)n PSTL ch Plaza situated at Karjat Road, Kulgaon, 0 Ila-td, MI:lllanSdc commencement of a Corporate Insolvency Resolution Process of the Mis. Celebrita
Mrs. Rita A Shakla Wi Mr. AKNlesh | ne 5207001 800033201 au | 220 2P (E2st) Dist Thane. The saidbuildingis|  possession Datel Type of ra(l:]gd’e- 41.| 02245118 |FENOFIBRATE 160 MG 18/06/2024 10932)130-00 Mediahouse Private Limited on May 8, 2024. The order received by Interim
Kumar R Shukla, Both 2 & 3 are| o4 04 2054 plus future constructed on land bearing Survey No. 14, Possession :- KARB0000520 Resolution Professional on May 9, 2024.
residing at: E/G02 Ashok Avenue CHS| & G2 B e Hissa No. 1 & 6 (P), Plot No. 09 of Village Symbolic Possession 42| 02245171 |VITAMINS — WITH  ESSENTIAL| 000000, | 777930.00 The creditors of M/s. Celebrita Mediahouse Private Limited are hereby called
Ili?édA/s\l:\%l;\eNr?\?vzgtol\;fumgra?lﬂlrﬂlg;azry 20.04.2024. Kulgaon, Taluka Ambernath, Dist. Thane. Taken on 01.11.2019 AMINOACIDS NOS upon to submit their claims with proof on or before May 23, 2024 to the Interim
, ] . -0%.c025. 43.| 44225011A | CASNUB 22 HS CAST STEEL BOGIE | 24/06/2024 | 400.00 NOS Resolution Professional at the address mentioned against entry No. 10.
Mumbai-|(1) Mr. Vijay Muralidhar Patil S/o| Rs.47,13,109.72 (Rupees |Equitable mortgage (Registered MDTD) of P RTGS Account eSS s menionecag v .
10 Mulidhar Pati ‘ ) S o Residential Flat No.209 in the building Rs. 51,30,000.00 rom 44| 02245180 VITAMIN B1-10 MG, B2-10 MG, B6-3 26/06/2024. 2555160.00 The financial creditors shall submit their claims with proof by electronic means only.
Andheri | 9) Mrs. Dipali Vijay Patil Wio Vijay M Th.:erz‘ Teh‘f"sa:d ;ne “SWAPNAPOORTI BUILDING”, in the society 03.00 pm number : MG NOS All other creditors may submit the claims with proof in person, by post or by electronic
. i u « h » it .
Branch |Patil Both are addressed at: Room| o0\t 20 L Lo | “Samruddhi SRA CHS Lid", situated at Thakur Rs.5,13,000.00 | to 03.20 pm 05:(1350(:2:00‘;)4131 26| ozzas1a1 |HEMODIALYSIS  CONCENTRATE| . [ 134000.00 means. . . . .
No. 301, Parivartan Society, Sector 64, | <o e 10 i under Marg, Majas, Jogeshwari (East), Mumbai on the Rs. 10.000/- ar(r;aNa: a ba.n : FLUID LTRS A financial creditor belonging to a class, as listed against the entry No. 12, shall
Kamothe, Raigad, Mumbai-410209, ty v N.A. Land bearing Survey Nos. 33A 8 333C CTS i Ltd, Mumbai. indicate its choice of authorised representative from among the three insolvency
TL Alc No. Nos. 146, 146/1 to 25,147, 147/1 to 14 of - Andheri MANUAL METAL ARC WELDING 366545.00 4 I : ] i
Both also addressed at: Flat No. C- Village, Majas, Taluka Andheri Boundaries of| P on Date/ Type of 46.| 01240064 (MMAW) 05/07/2024| ~"\irpg professionals listed against entry No.13 to act as authorised representative of the class
502, Suraj Complex, Kamothe, Navil 0917001600792701 along | o 0 ¥ P55, 0 oy Ve 1ot No.210; Possession :- Branch, IFSC [None atpresent]in Form CA
Mumbai, Panvel, Raigad-410209. with future interest from [\ o/ by:by. Open Spacé- North by: by.Oper; Symbolic Possession Code - The following e-Bid have been published in GeM Website. Firms are requested to Submission of fal " leadi fs of claim shall I
03.05.2024, plus costs due| Space; South by: Passage. Taken on 31.07.2023 KARB0000091 izi?lir;;?;;mé\:]vg::r;gzv.in and quote against the following e-bid. Manual quotations ubmission of false or misleading proofs ot claim sha aétlr\:(:]tdpr:n:r:::;h Jain
(The borrower's/mortgagor's attention is invited to the provisions of Sub-section (8) of Section 13 of the Act, in respect of time available to redeem the secured asset). GEM12024/ |[SOLAR POWER PLANT (ROOF Whole Time Director
For detailed terms and conditions of sale, please refer to link in Karnataka Bank's Website i.e. https://karnatakabank.com under the head “Auction Notices”. 47. ‘ 06/06/2024| 5.00 NOS . . .
E-auction" which will be conducted through portal https://bankauctions.in/ on 29.05.2024 with unlimited ion of 5 mi The i ing bidders should register their names at portal B/4878257 | TOP) For, Mis Truue IPE F;"Il/t Lt(;‘],llnt:e'l;lmMstlorllutlon ';rf)fets s:f).na.: OJ
https://bankauctions.in/ and get their user Id and password. Prospective bidders may avail online training on E-auction (tentatively on 28.05.2024) from the service provider M/s. 4closure, 605A, 6th Principal Chief Materials Manager Place : Mumbai S. Lelebrita Mfledianouse Frivate Limite
Floor, Maitrivanam, Ameerpet, Hyderabad-500038, Contact No.040-23736405, Mobile: 8142000062, 8142000725 E-mail: arijit@bankauctions.in. Sd- . . ace : Nlumbal IBBI No. IBBI/IPE-0151/IPA-1/2023-24/50052
Place: Mumbai  Date: 11.05.2024 Chief Manager & Authorised Officer, Karnataka Bank Ltd. Follow us on twitter.com/GMSRailway Date : 11.05.2024 AFA No. AA1/50052/02/300625/20024 Valid till 30.06.2025




